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vilion of RI .•. 5 lakha in place of Rs. 
J'9 1akha in the Agriculture Sector of 
the Schematic budlet of Stale I 
Blocks by a correepondin, reduction 
from the other Sectors applicable to 
all the Thlfd Plan blocks. Allotment 
.r blocks to the Statell is made twice 
a year in April and October respec-
tively. Allotment of the April, 1961 
.eries of Stage I Blocks to Orissa has 
not yet been made. 

(b) Does not arise. 

Federation of COlllnlDlers' Cooperative 
8tol'fJll In Deihl 

3594. Sbri Surya Pruad: Will the 
Minister of CommUDity Denlopment 
aDd Cooperation be ph·ased to state: 

(a) whether the Registrar of the 
Cooperative Societies, Delhi, hu set 
up a federation of consumers' coope-
rative stores in Delhi during 1959; 

(b) to what extent the purpose for 
which this federation was set up has 
been served; 

(c) whl!lhcr tht' led~ration has in 
any way bl,neftted the cooperat.ive 
.tort's in Delhi; and 

(d) whether the shares have not 
yet been issued to the anareholden 
who joined the federatiOn in Septem-
ber, 19601 

The Deput, Minister of COIIUllllnit, 
DenlDp11leDt aad Co-operation (Shrl 
B. S. MariIlJ): (a> Yes. A federa-
tion of consu·mers' cooperative stores 
was registered in Delhi by the ~
trar of Cooperative Societies in Sep-
tember, 1959. 

(b) The federation was set up 
mainly with the object of procurln, 
and supply!ni consumer goods to 
member-primary stores. Since its 
re«lstration In September, 1959 the 
federation dealt in aqar and wheat 
to the extent of about RI. 2.8 lakha 
and RI. 0: a6 lakha respectivel,. At 
present it is not doln, any busJneu. 
It cannot, therefore. be aaid that it 
had ~o far aervPd the purpOlle for 
which It was rell_tered. 

(c) The federation IlUPPlied sugar to 
the member stores after keepine a 
nominal margin. To this extent i.he 
member stores benefited. 

(d) It is reported that &bare certi-
ficates have not yet been issued to the 
shareholders who joined the federa-
tion in September, 1960. 

Rural Water Supply III PaDJaIt 

3595 I ShrI-Ajlt SIa&'b Sarbadl: 
. \. Shrl D. c· Sharma: 

Will the Minister of Health be 
pleased to state: 

(a> what aid hu baen given by t.he 
Central Government to the Punjab 
Government for rural water supply in 
1960-61; 

(b) the aid utilised during tilt' 

period and the schemes on which it 
has been utilised; and 

(c) the allocation for 1961-62? 

The Minister uf Health (Sbrl Kar-
markar>: (a) A lump sum grant of 
Rs. 34'54 lakhs has been given by the 
Central Government to the Govern-
ml!nl of Punjab during 1960-61 for 
various Centrally Aided Scheme. 
which includes aid for rural water 
supply schemes approved under the 
National Water Supply and Sanitation 
Programme (Rural). 

(b) The State Government has re-
ported that a sum of Rs. 30 lakhs haa 
bet-n utilised on rural water supply 
schemes under the National Water 
Supply and Sanitation Programme 
(Rural). A list of the Schemes receiv-
ed from the State Government is laid 
on the Table of the House. [See Ap-
pendix V, annexure No. 85.) 

(e) The allocation tor 11M11-62 haa 
not been decided so far. 

..... saa&loD at Dbak&aII 

1191. 8brt AJI& ...... 8arbadl: Will 
the Miniat.er or 1IaU..,. be pleased 
to state what dectaion has been taken 
on the propoeal to have a., Ita-
tlOn at DbabuU between Cha~l rh 

and Oh'IPr Railway Stations on the 
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Ambala-Kalka line On the orth~m 

Railway, in view of the seasonal floods 
in the Gluiggar, when villagers liviI1l 
on the opposiLe bank cannot '0 to 
Ghanar Railway Station? 

The Deputy MlDi8ter of Bailways 
(Shri S. V. Ramaswamy): The pro-
posal has been examined and not 
accepted for want of adequate Justi-
fication. 

It is reported that a road bridge 
has I'f"Cc:Jtly been provided over 
Ghaggar River in the area and there 
would now be no difficulty for the 
travelling public in reaching Ghaggar 
Railway station. 

Private Bus Services In Orissa 

3597. ShrI" Kumbhar: Will the 
Minister of Transport and Communi 
eatioDS be pleased to state: 

(a) whether it is a fact that the pri-
vate operators are not encouraged in 
Orissa State to ply service buse, on 
the all and fair weather roads to over-
come the inadequacy of services and 
to check the over-crowding in the 
State Transport of Orissa State; 

(b) it so, the reasons therefor; and 

(c) the number of private and in-
dividual buses plying at present zonf'-
wise in Orissa State? 

TIle Minister of ta~e in llie Mini!-
try of Transport aDd CommunicaUOM 
(Shrl Raj Bahadur): (a) No. 

(b) Does not arise. 

(e) 245 private buses are plying on 
different routes in the district!! indi-
cated below:-

1. Cuttack 104 

2. Purl 21 

3. Balasore 48 

... Sambalpur 11 

5. Ganjam • 
I. Koraput 1 

7. Sundel'larh 7 

8. Mayurbhanj 27 

t. Dhenkanal 4 

10. Phulbani 

11. Kalahandi 

11. Koeonjhar 

13. BolanJir 

2 

8 

TOTAL 246 

Grants for SOU CODIIeI'Ya&iOD 

3598. Shri Sanpnna: Will the Mini.-
ter of Food aDd Apieulture be pI ea.-
ed to state: 

(a) whether the Government of 
India are aware that the ratee of pay-
ment out of the rrants made for .011 
conservation in the tribal areas, to the 
labouref's working on the lands vary 
from Statcto State as in the case ot 
Orissa and Andhra Pradesh; and 

(b) if so, what J5 the policy adopted 
in the matter of utilization of these 
grants by the Stall' Governments? 

The Mlnlster of A,rlr.ulture (Dr. P. 
S. DMhmukh): (a) and (b). The im-
plementation of Soil Conservation 
measures an 1 S<'hemes is the rellponsi-
bility of thp State Government. Thp. 
Central GovC'rnml:'nt only flnllncell 
approved schcmf'lI. It is inl:'vitable 
that :n the course of implementation 
conditions and details vary from State 
to State. 

Alliaa Hl&'bway ProJeet 

3599. 8hrt AJLt SIDP 8ar1w1J: Will 
the Minister of Transport and ComDla-
n1('~ Dll be pleased to ltate: 

(a) what progrt.'fI1I hu been made 
by the thirteen member-State, of 
ECAFE to impl('ment the Asian Hlp-
W8:V projec: and to mobllile tlne-
dal and tfo('hnical resources for the 
completion of the taslt:; and 

(b) wht>ther there i. unanimity 
among the member-States on the lIub-
ject? 

TIle IIJIII.t.er of State III tile ... ...., 
of T........,.t &ad c-.Ir ..... 
(1II1t IIaJ ...... ar): Ca) and (b). 
The routes telecl@d for the Allan 
H.ich .. ay system pnerally follow 'h,. 




